
HIGH COURT OFJAMMU AND KASHMIR AT SRINAGAR

To,

l-2. The President
J&K High Court Bar Association.
Jarnmu / Srinagar.

3-24. AllPresident
District Bar Associations,

r'ro. >l6rr/ L.p pot"o qg l-s lr r z-
t 

-..........-.................._-

Subject:- Expansion of pancl of i'ranslators in the Supreme Court
Registry -Circular tlatetl 16.0g.2017.

Sir,

I am desired to forward herewith the Circular dated 16.0g.20 17

(containing four leaves), received from Assistant Registrar, Supreme

Court of India, New Delhi ol'Suprerre Court ol India for expansion of
the panel of Translators of various lndian regional languages to English

in the Supreme Court Registry.

You are, as such, requestcd tlrat the same may be circulated among

the Advocates ofyour respectivc llal Association(s).

Yours fbithfullv

@ntrt- o9 Lv<)

l-2. The Registrar Judicial Jamrnu / Srinagar

offrcial website of High Court of Jammu and

,,. lor information.

,)rt Incharge NIC, High Court of J&K, Srinagar for uploading on the
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